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IN THE CENTRAL ADMINISTRAT IVE TRIBUNAL
JODHPUR BENCH AT JODHPUR

- 0.A Nos.531/2011, 530/2011, 529/2011, .‘53'2/2\01"1’L 533/2011, 534/2011 with MA

142/2012, 535/2011, 536/2011, 537/201, 538/2011, 539/2011, 540/2011, 541/2011,/
542/2011, 560/2011, 498/2011, 499/2011, 500/2011, 501/2011, 502/2011, 511/2011,
512/2011, 517/2011, 518/2011, 519/2011, 523/2011, 524/2011, 16/2012, 77/2012,
91/2012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011,
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

Date of decision: /4( % August, 2012
CORAM
HON’BLEDR. KBS RAJAN, JUDICIAL MEMBER
HON’BLE MR B X SINHA, ADMINISTRATIVE MEMBER -

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pag, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2 Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual
Computel Operator, in the office of ITO Ward-2(2), 6, New Fatehpura,
Udaipur.

3. Bhunveshwar Paneri S/o Onkmmth Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole,. Udaipur, at present employed as Casual
Computer Operator, in the office 0£ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.No.208,

Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Faiehpura, Udaipur.

5. Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o

Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Peon in the’

office of JT CIT, 6, New Fatehpurg, Udaipur.

OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o village Khokhadra,
Kherwadz, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur.

Naruyan Lal Dangi S/o Shri Keshu Lal Dangi, aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at present umployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur,

Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at present employed as Casual Pecn, AQ (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shri Asliok Bhatnagar, aged about 26 years, R/o 30,
Chitraoup Marg, Mahila Mandal ke Pase, Udaipur, at present employed as Casual

o
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;,;:.s»m«. PLOH in the office ITO Ward-2(1), 6, Nuw Fatchpura, Udaipur.

pod ‘Ifjsf '53 % Narendra Purbia S/o shri Himmat Lal Purbia, aged about 31 years, R/o

0\736 Rampura Choraha, Ubhayshizyv Ji Road, Udaipur, at present employed as
G,\%’Q\JQCmnputu Operator in the office o' CIT, 16 Mumal Towe1 Udaipur.
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1.Vikram Arya S/o Shri Bhanwir Lal, aged dbout 26 years, R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, District ‘T ‘Rajsamand, at present employed as
Casual Chowkidar, in the office of Incorae Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand’ f(umawat aged about 27 years, R/o E 239,
Nai-Abadi, Kandroli, District Rajsair:and,’ at present employed as Casua‘l Data
Entry Operator, in the office of Income Tax Rajsamand

3.Prakash Harijan S/o Shri Kishan Lal Haruan, aged about 26 years, R/o Mukherjee
Choraha, Haruan Basti, Kankroli, District: Rajsamand, at present employed as
Casual Sweeper, in the office of Income Tax,:Rajsamand.

4.Iswar La} Prajapat S/o Shri Bhagwan Lal Prajapat aged about 2 years, R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Dam Entry Operator, in the office of Income Tax, Rajsamand.

5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra
Collony, Village Vasol, District Ra_;samand at present employed as Casual Peon,
in the office of Income Tax, l\anElmdlld

1.
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OA No.533/2011

OA No.532/2011 S I

Manish Rawat S/o Shri Dau Lal Ji, aged -about 30 years, R/o 14 Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the office oquest House, CIT, 16, Mumal Tower, Udaipur.
Manohar Singh Meena S/o shri Nanji Meena, aged about 30 years, R/o village
Karnpuria, Kuwaria, Sarada, Udaipur; at present employed as Casual Cook; in
the office of Guest House, IT Guest Eouse, H.M. Sector-11, Udamm

Padmesh Sharma S/o Shri Haushankaf Sharma, aged about 29 years, R/o Clo
Yashwant Purohit, Brahmpuri Mohal‘d Bansi, Chittorgarh, at present employed
as Casual Computer Operator, in the ofﬁce of Guest House, Addl. CIT, Range
Chittorgarh.

Praveen Sandhaya S/o Shri Sohal ‘Lal :Sanadhaya, aged about 25° years,

R/0G107, Gandhi Nagar Sector-5, thttorgarh at present employed as Casual -

Compiter Operator, in the office of Guest House, DCIT, Circle, Chittorgarh.
Pushkar Choudhary S/o Nandram: (‘houdhary, aged about 34 years, R/o
Lakharighati, Near Satyanaxayan Tunple, Udaipur, at.present’ employed as
Casual Computer Operator, in the office of Guest House, ITO Ward-3,
Chittorgarh.

}
H

r 1.

o

(¥8 )

4,

Vijay Singh Chouhan S/o Shri Hari: Singh Chouhan, aged about 33 years, R/o
31, Kiisanpura, Gali No.2, Udaipur, at present employed as Casual Peon in the
office of Jt CIT, 6, New Fatehpura, Udaipur.

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 ;years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present e.nployed as
Casual Peon, in the office of CCIT, 6, New Fatehpura, Udaipur.

Yogesh Meena S/o Shri Omprakash-Meena, aged about 36 years, R/o Swarup
Pura Mavli, Udaipur, at present employed as Casual Peon, in the office of Ito,
TRO, 13-B, Saheli Marg, Udaipur. -

Kishan Lal Meghwal S/o Shri Roop Lal Meghwal, aged about 26 years R/o
621, Gali No.2, Machlla Magra, Hirir: Magri, Sector f11, Udalpur at present
empla )cd as. Casual Peon, ACIT, Circle-2,: Udaipur.

Zax Mukta Sharma D/o Shri Nand Lal Sharma aged about 31 years R/o 103 AR

.r
»-—74'-«\9@?’ farpd Qomplex Sector 14, Udaipur, at present employed as Calisal Corpputer

\Opex\%)l in the office Sevottam:CIT, 6 New Fatehpura, Udaipur.
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O.A. No0.534/2011 with MA No.142/2012

1.
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Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, Rjo 255,
Badgoan, Udaipur, at present employed as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatehpura Udaipur.,

Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, R/o Shreenath General
Store, Goverdhan Villas, Udaipur, at! pxesem employed as Casual Computer
Operator in the office of ITO Ward -1 (%), 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/0 Mahipal 5ingh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary Zchool, DPS Schoo! Rcad, Sobhagpura,
Udaipur, at present employed as Casual Computer Operator in the office of Addl.
CIT, Range-2, Udaipur.

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur. .

Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employc 1 as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur.

OA No.535/2011

1.

o

wn

Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/c Village
Karnpuriz, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in
the office of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lal Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgarh, &t present employed as Casual Computer
Operator, in the office of Guest House, 'TO, Ward-1 Chittorgarh.

Niranjan Nath S/0 Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji IIarJan aged about 40 years, R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan [.al Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

OA No.536/2011

1.

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/0 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Mary,

Vishram Bariwa S/o Shri Ram Sahai, aged about 36 years, R/o Near Income
Tax Office, Jain Marvle Ki Gali, Kdvakheda Bhilwara, at present employed
< as Casual Waterman/Peon, in the’ cffice of Income Tax Officer (DDO),

> ’ 'Xeg;, Bhilwara Range, Bhilwara.
P A \'B’gmnm Yadav S/o shri Ram Doalria, aged about 29 years, R/o Near
)

gannath Mandir Kavakheda, Bhiiwara, at present employed as Casual

> Waterman/Peon, in the office of Inéeme Tax Officer (DD), Bhilwara Range,

/Y%lul\\ ard.
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3. Mahendra singh Rathore S/o Shri- Raghuvir Singh Rathore, aged about 24
years, R/o House No.308, Ward No.7, Jawahar Nagar, Bhilwara, at present
employed as Casual Waterman/Peon, in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. .

QA No.537/2611 1

1. Soh_zip La] Dangi S/o Shri Nathu Lé_l Dangi, aged about 24“-'y4e)aré,’ R/o 618,
Gali No.2, Kailash Colony, Machlla Magra, Hiran Magri, Sector-11, Udaipur,
at present employed as Casual Peon, in the office of CCIT, Udaipur.

2. Sonali Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years, R/o 95,
Patwa Street, Jagdish Chowk, Udaipur, at present employed as Casual
Computer Operator in the office! of ACIT Circle-1, 6, New Fatehpura,
Udaipur. - o

3. Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54 Gandhi

Nagar, Harijan-Basti, Udaipur, at présent employed as Casual Sweeper, in the
office of CIT, 16 Mumal Tower, Udaipur.
4, Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o
w Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual
Chovwkidar, ITO TRO, 13-B, Saheli Marg, Udaipur.
5. Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29 years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Computer Operator in the office Q:f ITO Ward-1 (4), 6, New Fatehpura,

Udaipur.
OA No.538/2011
l. Jai Singh Sarangdevot S/o shri Niﬁbhay Singh Sarangdevot, aged. about 29

years, R/o Brahmpuri, Kanod, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-1(1),6, New Fatehpura,
Udaipur. _ .

2. Jasivant Singh S/o Shri Arjun Singh,aged about 32 years, R/o Rasala Chowk
Nathcwara, Rajsamand, at present employed as Casual Computer Operator in
the oftice of CCIT; 6, New Fatehpura, Udaipur. .

3. . Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2
TA 4], Hiran Magri Sec.5, Udaiputi-at present employed as Casual Peon in
the oftice of CIT, 16 Mumal Tower, Udaipur.

4. Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged about 35 years, R/o village

Bhawarasiya, PO Daroli Udaipur, ativresent employed as Casual Peon in the

office of CCIT, 6, New Fatehpura, Ufifaipur. S

Kishore Kumar Yadav S/o Shri Bheru Lal Yadav, aged about 41 years, R/o

v 719, Krishanpura, Near Ganesh Takri, Udaipur, at present employed as Casual

Driver in the office of CIT (A), 16, Mumal Tower, Udaipur.

wn

OA No.539/2011

1. Kuldeep Singh S/o Shri Hari singhj:Chauhan, aged about 35 years, R/o 31,
Krishanpura, Gali No.1, Udaipur at present employed as Casual Peon, in the
.. officé of TRO, Udaipur, Newfatehpura, Udaipur, -

7 ‘Mahesh Chandra Kulambi S/0 Ram Chandra Kulambi, aged abous 30 years,

/Z,{Ie\/ 7w ,Byo 47, Meera Nagar, New Rampura Colony, Udaipur, at present employed as
8T L7 Cdsuat Computer Operator in the office of AO (DDO), Udaipur. »

1oy (£ “ 3.7, Mahesh Nugda S/o Shri Bhanwar Lal Nagda,. aged about 30 years, R/o 174,

R o2 7 'I‘_'ll;"feri. Hompura, Ganesh Tractor Kt Pass, Udaipur, at present employed as

cA L
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4. Manish Sanadhya S/o shri Shivprakash- Sanadhyé aged about 28 years, R/o
44, Kailash Marg Jagdish Chowk Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

5. Manisha Sharma S/o Shri Pushkn Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 16, Mumal Tower, Udaipur,
QA No.540/2011

1. Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.

2. Rajmal mali S/o shri Nagji M'111 aged about 34 years, R/o Sichal Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of

e Guest House, JCIT.
/»7 3 Smt. Geeta Bai D/o shri lel)an Lal Ji, aged about 40 years, R/o 20,

Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the oftice of Guest House, ITO, Chittorgarh.

4, Schan Lal Meena S/o shri Ram Lal Meena, aged about 32 years R/o 155,
Nela Girwa, Udaipur, at present 2mployed as Casual Ccok, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

5. Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at preseni employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.541/2011

1. Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109

Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in

the oftice of IT Guest House, H.M. Sector-11, Udaipur. ‘

Deepak Dangi S/o Shri Nathu Lal Dangl R/o 21 Khatikwada, Bedla, Udaxpur

at present employed as Casual Peon, in the office of Guest House, [TO Ward-

1(1), 6, New Fatchpura, Udaipur,

Dharmendra Kumawat S/o shri Om Kumawat, aged about 33 years, R/o 3

Nagar Parisad Colon, O/s Branam Pol, Udaipur, at present employed as

Casual Computer Opuator in ‘the office of Guest House, CCIT, 6, New

Fatehpura, Uaipur.

X 4, Gopal Dangi S/o shri Ganesh Lal Dangi, aged about 21 -years, R/o Lakadwas,

Mota Devra, Udaipur, at present employed as Casual Peon, in the office of

Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o

- village Bathera Ki Sa1ay, Droli; Udalpur at present employed as Casual

- Computer Operator, in the office of Guest House, CCIT. 6 New Fatehpura,
Udalpur

o
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QA No. 323/1011

‘ 1. - lJitendra Singh Rajput S/o Shri Ratan Singh Rajput aged about 33 years resident of
11-12, Ganesh Mandir Road, Gandai- Nagar, Bhilwara, at present employed as

Cashal, Computer Operator, in the Office of Income Tax Officer, Ward No. 4,
&Bhllwam Range Bhilwara.

e
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2. Jitander Sharma S/o Shri Rameshwar Lal Sharma aged about 23 years, resident of
Vijay Singh Pathik Nagar, Bhilwara at ptesent employed as Casual Computer
Operator, in the OIIlCu, of Income Tax Officer, Ward No.2, Bhilwara Range
Bhilwara.

3. Ratan Lal Sen S/o Shri Gopal Lal Sea ag,ed about 32 years, Res1dent of 17, Kawa

Khera, Bhilwara at present employed as Casual Computer Operator, in the Office
of Deputy Commissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, Vishal Kumar Modi S/o Shri Jhamak-Lal Modi aged about 28 years Resident of
C-239; R.K. Colony, Bhilwara at present employed as Casual Computer Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

5. Abdul Qadir S/o Shri Abdul Muqeem Quazi aged about 24 years, Resident of In
Front of ldgah, Sang,aneli Gate, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of Income Tax Bhilwara
Range. Bhilwara.

T
OA No. 5242011
I, Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years, Resident of
Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhilwara,
2. Bharat Kumar Modi S/o Shri Mohan %al Modi aged about 28 years, resident of C-
239, R.K. Colony, Bhilwara at present employed as Casual Computer: Operator in the
Office of Income Tax Officer, Ward 4, Bhilwara Range Bhilwara;
3. Gaurav' Chouhan S/o Shri Ram Prasad Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Ward No. 2, Ehilwara Range
Bhilwara.
4. Pushpkuant Sharma S/o Shri Nanu Ram Sharma aged about 31 years Resident of
Jityan, The. Kotri, District Bhilwara at presént employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward 3; Bhilwara Range Bhilwara. -
OA No. 77/2012
Ram Sagar Meena son of Shri Sukhpal Meeriﬁ, : <
Resident of House No.71, Ward No.27, Near LIC, Kila Road,
Chittorgarh at present employed on the post of Casual
Peon in the offize of Income Tax Officer (DDO) .
Chittorgarh. - —r

(By Advocate Mr.J.K Mishra in all the above cases)

. S.

Gov 'm"ex of India, North Block, New Dem s

ipal Chief Controller of Acccunts (Pr. CCA) Central Board of Direct

elhi.
misstoner of Income Tax (CCA) C.R. Building, Statute Clrcle B.D. Road

1%
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4. The Secretary to Govt. of India, Miristry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.
5. Chief Commissioner of Income Tax, 6, New Fatehpura, Udaipur.

: Respondents
(By Advocate Mr. Varun Gupta forR1t03 & S
- & Advocate Vinit Mathur ASGI with Amkui Mathur for R.4) -

OA No.542/2011

l. Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,
: Via Balowa, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in the office eof Income Tax Officer Ward, Balotra
District Barmer.,
Poonam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C-7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Commissioner of Income
Tax, Jodhpur,
B Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o
» ) Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan
2 School, Jodhpur, at present employed as Casual Computer Operator, in the
oftice of Chief Commissioner of Income Tax, Jodhpur.
4. Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur 2t present employed as Casual Peon, in the
office of Chief Commissioner of income Tax, Jodhpur, ‘

2]

(US)

OA No. 560/2011

I. Gaurav Sharma S/o Shri II'mShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Hlarumangarh Jn.

D

-2. Manish Sharma S/o Shri Ram Pratap Sharma, R/0 House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Harumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangarh Jn

' OA No. 49872011

w o1, Sanjay Kumar Kumar S/o Shri Harish Kumar, aged about 25 years, resident of
Near Sarjawa Gate. Kumaharwada, Sirohi, at present employed as Casual

— - Computer Operator in the Ollice of Income Tax Officer, Sirohi.
2. Sarwan Kumar S/o Shri Charan Das aged about 27 years, resident of Keshar Bag,

Harijar Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as
Casual Salaiwala, in the office of Income Tax under PRO CCIT, Jodhpur.

a,v,‘ Pilkani Nari, Sumupm District Pali, at present employed as Casual
Computu Operator, in the office of Income Tax Officer, Sumerpur, District Pali.

o =Fe 23 Dinesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.

Too'o - .7.104, Bombay Motor Choraha Road. Near Bendra Acupuncture, Jodhpur, at
T i’esent employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.

" R [4 Suush Kumar S/o Shri Ramesh Kumax aged about 28 years, resident of Gudria



8,.

5. Hari. Singh S/o Shri Jai Singh aged about 40 years, resident of Vlill. Kumtia,
Tehsil Bali, District Pali, at present employed as Casual Chowkidar in the office
of Income Tax Officer, Mount Abu, District Sirohi.

OA No. 499/2011

v pi.‘ N
s

I.  ‘Rajendra Gurjar S/o Shrl Kishan' Lal Gurjar aged about 39 years resident of
H.No. 173, Sardarpura 1* C Road, J odhpur, at present employed as Casual Peon
in the Office of Income Tax Jomt- 1T, Jodhpur.

2. Hansraj S/o Shri Tulsi Ram abed about 21 years, resident of Kalal Colony,
Jodhpur at present employed as CaSUﬂl Chowkidar in tie Office of Income Tax,
CCIT, Jodhpur, x

3. Gautam Samariya S/o Shri Mohan Lal Samariya, aged about 34 years, resident of

Gali No. 11, Kalal Colony, Jodhpur, at present employed as Casual Peon in the
Office of Income Tax, CIT I, Jodhpur. x

g, Narendra Singh S/o Shri Kishore Singh aged about 21 years resident of Gali No.
2, Ganeshpura, Ratanada, Jodhpur,:at present employed as Casual Peon in the
Office of Income Tax ITO (System), Jodhpur.

Vikram Singh S/o Shri Bal KishanSingh aged about 31 years, resident of B-76,
Arvind Nagar, Air Force, Jodhpur;-at present employed as Casual Peon in the
office of Income Tax, CIT -1, Jodhpur.

wn

OA No. 500/2011

1. Hari Ram Meena S/o Shri Badri Prasad Meena, aged about, 26.vears, resident of
C/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpux at present
employed as CdbLl’ll Peon in the Oflice of Income Tax, Ward — 1(3), Jodhpur.

8]

Shailendra Shankhla S/o Shri Surendra Singh Shankhla aged about 26 years,
resident of Manak Chowk, Jodhpur- at present employed as Casual Peon in the
Office of Income Tax Ward 2 (2), Jodhpux -

A 5]

Alok Vyas S/o Shri Jagdish Narayan aged about 26 years, resident of Sector —
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the
Office of Income Tax, Valuation Otﬁcer Jodhpur.

(V%)

Gulab'S/o Shri Hari Bhajan aged abo‘ut 33 years, resident of Ram Mohalla, Kaga
Colony, Jodhpur, at present employed as Casual Computer Operator in the Office
of Income Tax Ward 3 (3), Jodhpur. A

&
~

5. Amit Pandit S/o Shri Hari Das aged about 28 years, resident of Udai Mandir,
Tilak Nagar, Jodhpur at present empleyed as Casual Peon i Iy tne Ofnce of Income
Tax O‘mu (Audit), Jodhpur.

0A No. 50112011

: ?f‘f;“’«'Lal Chand Nath S/o Shri Laxman Nath aged about 31 years, resident of 44-B,
o ‘ *zAdarsh- Nagar, Pali, at present employed as Casual Computer Operauor in the
g Omcc of Income Tax, Joint CIT, Pali.

{\ (Amar Smﬂh S/o Shri Ram Karan Sm 1h aged about 26 yeais? resident of House
' ol No/ 346, Subhash Nagar A, Pali, at pn sent employed as Casual Waterman / Peon
i the Oitfice of Income Tax, Joint CI‘ Pali.

Ta
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Ishwar Sharma S/o Shri Parshram Sharma, aged about 26 years, resident of House
No. 52, Rajendra Nagar, Near Mahilé Police Thana, Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali. -

wo

4, Sharwan Kumar Bhati S/o Late Shri Binja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Peli.

5. Lalit Kumur S/o Shri Bhanwar Lal aged about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Computer Operator, in the office of Income Tax,
Joint CIT, Pali. '

OA No. 502/2011

1. Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli. Via Narnwar Junction, Pali, at present employed as Casual Waternan
}“”7 / Peon. in the OfTice of Income Tax, .l()%lll CIT, Pali,
2, Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the oftice of Income Tax, Joint CIT, Pali.

Sharwan Vyas S/o Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Office of Income Tax, Joint CIT, Pali. '

[US]

4. Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Income Tax Officer, Nagaur,

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Guanesh Talkics, Sumerpur, District Pat employed as Casual Peon /
Safanwala. in‘the Office of Income Tax, Joint CIT, Paii.

(9]

0. Dinesh Vaishnav S/o Shri Hari Ram ‘Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No. 511/2011

Y

1. Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. !

2.

Ramesh Soni S/o Shri Balram Soni eged about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagar at present employed as Casual Computer
Opualol in the office of Income Fa> JCIT, Range Sugang,anagar

Randhir Kumar S/o Shri Lal Chand aged about 25 years, resident of Village 36
NP, Tehsil Padampur, Sriganganagar, at present employed as Casual Computer
Gpexalox in the office of Income I‘ax ITO Ward No 2, Sriganganagar.

Sub} :hh Chander S/o Shri Bhanwari Lal, aged about 29 years, resident of Ward
No 1. Behind Sukhwant Cmun,, Purani Abadi, Sriganganagar, at present
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eny; )Joyed as Casual Watermm / Peon, in ‘the ofﬁce of Income Tax,
Srig: 'nwamgar i .

Sohan Singh S/o0 Shri Raj Kunmr Saini, aged about 24 years, remdent of C/o 55-
56, Ward No. 2, Bharat Nagar Purani Abadi, Sriganganagar, at present employed
as Casual Waterman / Peon, in the office of Income Tax, Srlganganagar

I,

OA No. 51272011 .

- Mohd. Irfan S/o Shn Mohd. Gulfam aged about 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed as .

Casual Peon in the office-of Income Tax, CTIT, Jodhlpur, -

Vikeam S/ Shri Manohar Lal ag,ed about 27 years, resident of .Quarter No, C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon, in the office of Income Tax, CCIT Hqrs., Jodhpur,

thmn Lal S/o Late Shri Gyarsa Lal aged about 48 years, residgnt of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present, eniployed as Casual
Sataiwala / Sweeper in the Office ofIncome Tax, PRO, CCIT, Jodhpur.

Kishore S/o Shri Puran Das Dhanwal, aged about 29 years, resident of Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at present employed as Casual
Safaiviala / Sweeper in the Office of Income Tax Officer.

1
i

0 No. 512/2011

1.

o

(U8 )

Vimal Kumar Swami S/o Shri Niranjan Lal Swami aged 33 years, Resident of C/o
Shashi STD PCO, Tilak Nagar, Bikaner, at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,
Resident of Golchha Mohalla, Bikuner, at present employed as Casual Data Entry
Operator i in the Oftice of JCIT, Ranoc——l Bikaner.

Madhurt Sarswat D/o Shri Kamal I\..l.:hO['(, Saraswal aged about 72 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner, at present
emploved as Casual Data Entry Opei‘;xlor in the Office of ITO (TDS) Bikaner.

Shravan Kumar Shankhla S/o Shri Magha Ram Shankhla aged about 22 years,
resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Cdsual Data
Entry Gpuﬂlm in the Oftice of ITO, Waxd 2(1), Bikaner.

Mahendra Singh Parihar S/6 Shri Gulab Singh Parihar, aged about 28 years, Shri
Karni Sewa Sansthan, FCI Godam Road, Indira Colony, Bikaner, at present
employed as Casual Waterman in th¢ Cffice of JCIT, Range — 1, Bikaner.

Ravindra Kumar S/o Shri Bhanwar Lal aged about 25 years, Resident of 169-B,
~Sadul Ganj, Bikaner, at plesent emp ¢yed as Casual Wa termaq in the Office of

ST, Bikaner.
N

T4
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QA No. 518/2011 Y

1. Sharwan Kumar Meghwal S/o Slnr ebr Ram Meg,hwal nged about 36 years,
residenit of Ward No, 19; Meghwal Mohalla Shriramsar, Bikaner, at present
employed as Casual Waterman in the ()fhce of ITO (Tech ), Blkaner

“-2. Hari Pral\ash Suthar S/o Shri Kishan [al Suthar aged about 31 yeaxs resident of
Near B.D. Kalla House, Daga Mohalla, Bikaner, at ‘present employed as Casual
Data Entry Operator in the Office of ITQ, Ward 1 (2), Bikaner.. .

Rajesh Kumar Jhungh S/o Shri Clbfé,mpa Lal Jhungh,"aged about 26 years,
resident of Opp. Nagar ng,arn Bhandar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper in the olﬁce of JCIT, Range-l Bikaner.

W

4, Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years resident

of Behind OBC Bank, Chhimpon Ka Mohalla, G.S.Road, Bikaner 334001, at

)-) present employcd as Casual Data Lnuy Operator in the Othce of ITO Ward 1 (4)
Bikaner. RS ot

5. Praveen Sharma S/o Shri Charanjeet aged 29 years, resrdent of Ward No. 8, Near
Shiv Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
employed as Casual Data Entry Operal or in the Office of ITO, Suratgarh.

0. Sukhvinder Singh S/o Shri Gurmej Smgh aged 29 years, resident of House No.

145, Jakhad Colony, Near Agrasen Nagar, Sriganganagar, at present employed as
Casual Waterman in the Office of ITQ Suratgarh.

OA No. 519/2011 !

1. Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 yeats,
resident of Outside Usta Bari, Neaf Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner — 334001, at present emploved as Casual Data Entry Operator in the
Office of CIT (A), Bikaner. . _

Shiv Kumar Swami S/0 Shri Hanuman Das Swami aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in the office of ITO,
Ward 1 (3), Bikaner.

!\)

3. Jitendra Jhungh S/o Shri Champa Lal Jhungh, eged about 33 years, resident of
v Opp. Nagar Nigam Bhandar, Kamla Colony, Bikaner, at present employed as
e Casual Sweeper in the Office of CIT, Bikaner. AR PR

4, Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli.Ki Dhani, Post Chokdl, 1Via Chala, Tehsil
Srimadhopur, Sikar 332 737, at present employed as Casual Watermcm in the
Office ol'.lClT Range — 1, Bikaner. C

3. Nirmal Kumflr Kheriwal S/o Shri Su ria Ram Khednwal aged about 37 years,
. 3viy resident of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present
"’-"‘»',‘"‘wemp oyed as C’ISLl’\l Data Entry Opem or in the Olﬁce of ITO (Tech) Bikaner.

o 'Rﬂ_] Kumar Barupal S/o Shri Dala Ra mn Barupal aged 37 years, resrdent of Ward
G ‘;No 19, Meghwal Mohalla, Shrirarisar, Bikaner, at present employed as Casual
: -';f'Watel man in-the Office of ACIT, Cu cie—1, Brkaner o
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OA No. 16/2012

L&

l?f '

Yashwant Kumar Rawal S/o Shri leaxlwz{i“~Lal Rawal,

Resident of Village Sarneshwarji, Post Office Mandwa,

Dist.Sirohi, at present empl oyed on the

vl
3

Post of C‘lsual Chowkidar in the office of

Income Tax Otiice, Mount, Abu,stt.buol 1.

OA No. 482/2011

1.

o

(8]

w

Tabish Anwar son of Shri Anwar Iiﬁssam
Resident of 164, Mohan Nagar-A, BJS Colony

Jodhpur at present employed as Casual Computer -
Opcmtox in the office of JCIT-], Jodhpur

Jadebh Singh Rathore son of Shri Mangu Smgh
Resxduu of‘ Near Kalka Mandir, Maderna Colony,

Jodhpui at present employed as Casual Computer = =

Opemm in the office of Income Tad War-1 (1), Jodhpur

Rﬂ_)Cﬂdla Kumar Parihar son of Shri Om Prakash Parihar,
Resident of Indra Colony, Mahamandxr Jodhpur

At present employed as Casual Computer Operator,

In the office of Income Tax Ward-1(2) Jodhpur,

Kanhaiya Lal Son of Shri Basti Ram’,’,
Resident of GaliNo.1, Gandhipura, BJS, Jodhpur .

At preent employed as casual Computer Operator in the ofﬁce ‘
Of Income T’l\ chd I(3), Jodt hpur.*

Vipul Tandan son ot Shri Krishan Kumar Tandon,
Resident of 25/E-29, CHB Jodhpur at present
Employed as Casual Computer Operator

In the office of Income Tax Ward-I(3) Jodhpur.

O A No. 48312011

1.

o

(98]

Ramesh son of Shri Gopi Lal,
Resident of Gandhi Chowk,Sardar Pdtcl Marg, .
Jalore at present employed as Casual ' -

Computer Operator in the office of Income Tax
Officer, Jalore.

‘.'t
B

Raju Ram Mali son of Shri Amara, residentof .~~~ =~ _

Behind FCI Godown, Jaloré at present employed
As Casual Chowkidar in the office of Income
Tax thcel Jalore,

[

Narpat Lal Parihar son of Shri Cllllogéfixafn -

~ .:Resident of Indra Colonyu, Kalapura Shivganj

- " :Dist.Sirohi at present employed as Caual
‘ ChOWkl(hI in the office of Income Ta> Officer,

o Siroht.
“Hitesh Chandra son of Shri Magan Lal

. Resident of Near Netv Bus Stand, Gali-No.2,

.. ‘Sirohi, at present employed ds Casual Waterman L
*in the office of Income Tax Officer, Sirohi. o



W

- Near Old Police Line, Jhupdi Road, Sirohi at present

/3‘.’

Smt.Lalita wife of Shri Himamt Kumar, resident of

employed as Casual Safai Karmachari in the otﬁce of Income o
Tax Ofticer, Slthl . [ L A j,’ R

OA No. 484/2011

I
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(S|

n

Jitendra Kachawaha son of Shri Misiri Lal

Resident of Near Raj Mahal Middle School,

Ajay Chowk, Jodhpm at present emploved as Casual ™

Comp ater Operator in the Income Tex Office, Clrcle I J odhpur

Deep Smg,h son of Shri Bhanwar Ssmgh i
Resident of Mata Ji Ka Gole Mandir, Maderna Colony, A
Jodhpur at present employed as Casual Computer - @ o7 ¥ -
Operator in the office of Income ’lax., Wald 2(2) Jodhpur

Ugam Singh son of Shri Chandra Sirgh, resident of

Near Kalka Mandir, Maderna Colony, Jodhpurat -~~~ "% .
Present employed as Casual Computer Operatorin -~ ... .. |
the office of Income Tax Officer (Tech), Jodhpur. '

Kushal Singh son of Shri Bhanwar Singh, :
Resident of Mata Ji Ka Gole Mandir, Maderna Colony;
Jodhpur, at present employed as casual Computer - o
Operator in the office of Income Tax Otﬁcer (Audlt) Jodhpur

Daulat son of Shri Suraj, resident of EIN }?:' .
Opp.Mahamandir Railway Station, kam Bag Scheme e
Jodhpux at present employed as Casual Peon

in the otlice of Income Tux Ward-1(1)

Jodhpur.

O A No. 48572011

L.
4
]
|
' 2.
.
3.

Praveen Singh son of Shri Madan Singi

Resident of 1/S Hem Singh Katala, Mchamandir
Jodhpur at present employed as Casual Peon in the ofﬁce
Oof Incomc Tax, CCIT, Jodhpur. L

"Mahendra Singh son of Shri Amar $ ngh : IR
Resident of Abaynagar, H.N0.95-A, N; ;yatavera, Mangra Pung1a 3
Jodhpur at present employed as Castal Chowkidar in the office

of Income Tax, CCI'T, Jodhpur.

Suresh Kumar son of Shri Kishan Chand Samariya. . -
Resident of Kalal Colony, Gali No.9.

Inside Nagauri-Gate Kila Road, Jodhour at present -
employed on the post of Casual Chowkdiar in Guest
House, CCIT Office, Jodhpur.

Satveer Son of Shri Bhanwar Lal, resicent of

\PlotNo .8, Near Central Jail, Keshar Bug, Ratanada
E N

dhpur at present unployc,d on the post of
’Qasu al Chowkidar in Guest House, CCIT

\i Ognce Jodhpur.
,}/j g

,.h
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0A No. 464/2011 |
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OA No. 465/2011

Arun Kumar son of Shri Hansraj *
resident of H.No.535, Prithvipura, -
Rasala Road, Jodhpur at present employed

On the post of Peon, in Income Tax Office,
Paota C Road, Jodhpur,

Santosh Kuamr son of Shri Tara Chand Chandel -
Resident of Gali No.04, Kalal Coleny, Nagauri Gate,
Jodhpux at present employed on the post of Peon

in come Tax Office, Paota CRoad Jodhpur

R‘Uu son of late Shri Bhanwar Lal, re31dent of H. No 29
Shankar Nagar,Sangariya Fants,

Jodhpur at present employed on the post of Peon - *
in Income Tax Office, Paota C Road Jodhpur, .

M'lhmdxa Gurger son of Shri Klbhan Lal Lal

Resident of Plto No.173, Ist C Road, Paota Jodhpur Income

Tax Colony at present employed on'the post of Peon _
in Income Tax Office, Paota C Road Jodhpur,

Chandra Prakash son of Shri Dev Da;s Rankawat =~ R

Resident of Near Gokul Niwas, Umed Chowk,
Jodhpur at present employed on the post of Peon
in Income Tax Office, Paota C Road, Jodhpur

Deepa Ram son of Shri Raju Ram, resident

Of near Income Tax Department, Balotra,

Distt. Barmer at present employed on'the

Post of Peon/Computer Works in the

Office of Income Tax Officer, Balotra Distt.Barmer.

L

Gopal Lal Prajapt, son of Shri Kana Ram,

Resident of Om Colony, Gangwa Road,

Makranz, Dist.Nagaur at present employed

As Casual Computer Operator in the office

Oof Incm ae Tax Officer (DDO), Makmam Distt. Nagaux

Anandi Ial Saini sons of SlmHardeen Ram . ' '.

Resident of Near Trimurti Mandir,
Jhaira Talab, Makrana, Distt, Nagaur

at present employed as Casual Computer Operator in the ofﬁce'

Of Income Tax Officer (DDO), Makaz Ad, Distt.Nagaur.

Tikam Chand Sen son of Shri Gordhan Lal,
Resident'of Gangri Chowk, Mithui, 3
Tehsil NawaCity, Dist. Nagaur,

At present employed as Casual Peon

in the office of Income Tax Officer (DDO)

" . \M'd\fuam ,Distt.Nagaur.

¢
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Hukum Chand Sain son of Shri Gordhar Lal, .

Resident of Gangri Chowk, Mithri,, Telisil Nawa City,”

Dist. Naguur at present employed as Cusual L
Chowkidar in the office of Income Tax Officer (DDO) . .. -
Makarana, Dist.Nagaur.

" 0A No.466/2011

2

v

W

Manoj Kumar Bora S/o Shri Magzn Lal Bora, aged about 43 years, R/o
Gungsa Kj Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the office of Inzome Tax Officer, Nagaur.

Sulyanayan Kansara S/o Shri Mulidhar Kansara, aged about 28 years, /o
Kansara Ka Mohulla, Opposite Jazdamba, Ayurvedlc MG Road, Nagaur, at
present employed as Casual Computel Operator in the office of Income Tax
officer, Nugaur,

Nitesh Toawat S/o Shri Narendra Kumar Tolawat, aged about 26 years, R/o
Tolwvato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed as
Casual Computer Operator in the office of Income Tax Officer, Nagaur.
Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
Kalandrapura, Tehsil Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur.

Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o0 Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkldar in the office
of Income Ta\ Officer, Nagaur,

OA No.467/201%

1.

(¥5 )

/a\

Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Strect, Barmer, at present employed as Casual
Computer Operator in the office of Income Tax Officer (DDO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged about 20 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghalti,
Batasagar, Jodhpur , at present employed as Casual Peon in the office of
Income Tax Officer, Ward-II (1), C{T 1*, Jodhpur.

Smt. Lalita W/o Shri Ashok Kunui?, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at present employed as Casual Peon in the
office of Income Tax Officers (TDS-1) (DDO), Jodhpur. . . .

NN

> OA No.468/2011

L.

e
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~ Inder Singh Chauhan S/o shri Babu'Singh Chauhan, aged about 31 years, R/o
Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employ ed as

Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur. .

Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur
at present employed as Casual Labour (Peon) in the office of ITO TDS-II,
Jodhpur!

Amrav Dan Charan S/o Bhanwar Dan, aged about 28 years, R/o
Higlaghnagar, Laxman Ghati, Soorsagar, Jodhpur at preseni cruployed as

. Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur.
. "Manisha D/o Shri Bali Singh, aged about 24 years, R/o Nathu Ka Nohra,

Kubian Ka Bas, Umed Chowk, Jodhpur at present employed as Casual
Computer Operator in the office of Asstt. Commissioner of Income Tax —

TDS-1, Jodhpur.



(By Advocaté vir. JK Mishra in all the above cafses)

1o .-
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. Union of India through Secretary, Ceptnl Board of Direct Taxes Munstry of

Finance, Government of India, North Block, New Delhi.

The Principal Chief Controller of Accounts (Pr. CCA) Centxal Bocud of Direct
Taxes, New Delhi.

Chief Commissioner of Income Tax (CCA) CR. Bulldlng, Stmute Circle, B.D.
Road, Jaipur.

The Secretary to Govt. of Indla Munstry of Personnel, Public Grlevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001,
Chief Commissioner of Income Tax, Paota,C Road, Jodhpur-II Jodhpur.

- -Respondents

(By Advocate Mr. Varun Gupta for R 1to 3 & 5 and Advocate Mr Vllllt Mathm ASGI
with Ankur Mathur for R.4)

(ot OANO.386/20:11 '

1.

[

I

Aml Kumar Solanki $/0 Shri Bhanwar Lal Solanki, aged about 26 years, R/o
H.No:8, Baldev Nagar, Mata Ji Ka ‘Than Road, Mangra Poonjla, Mandore,
Jodhpur, at present employed on the post of Peon in the office of Commissioner
of Income Tax-11, Jodhpur,

Deepak Parihar S/o Shri Dhanraj Parlhar aged about 23 years ‘Rlo Mahyon
Ki Dheni, Pipar Road, Jodhpur, at present employed on the post.of Peon, in the
office of Assistant Commissioner of htcome Tax (HQ), _O/o Commxssmner of
Income Tax-II, Jodhpur. oo

Purkh Das S/o Shri Dhan Das, aged about 32 years R/o Vlllage Bmeanya
Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on the post of
Peon, in the office of Income Tax Officer, Ward-3 (4), Jodhpur.

Prem Prakash Sahu S/o Shri Poona’ Ram Chaudhary, aged about 23 years, R/o -

Income Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Peox in the oftice of Income Tax Olhcex Ward-1 (2), Jodhpuz

OA No.387/2011

1.

o

Jaideep Solanki S/o Shri Nirmal Solanki, aged about 30 years, R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed €howk, Jodhpur, at present employed on
the post of Computer Operator, in the office of Income Tax Officer, Ward-
3(1), Jodhpur,

Bhawani Singh S/o Shri Kuku Smgh aged about 27 yeaxs R/o 'D.S. Colony,
Near Medical College, Jodhpur, at present employed on the post of Computer
Operator, in the office of Commissioner of Income Tax-1I, Jodhpur.. <
Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhar ¥, eged about 24

years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed :

on the post of Computer Operator,:in the ofhce of AddL Commlsyonex of
Income Tax, Range-3, Jodhpur. )

Rakésh Puri S/o Shri Govind Puri, aged about 23 years, R/o Mata Ji Ka Than,
Mangra Poonjla, Mandore, Jodhpur, at present employed on the post of

Compntu Operator, in the office of A351sta11t Commlss1oner of Income Tax,
Circle-3, Jdohpur.

- Surendra Bhati S/o Shri Kishori Lc.L aged about 34 years,rmo Sirzet on

Infront of Shiv Mandir, Ratanada, Jodhpur, at prcsent employed on the post of
Computu Operator, in the office of Income Tax Officer, Ward-3(2), Jodhpur.

.

I~
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6. Shankar Lal Parmar'S/o Late Shri Mana Ram, aged about 35 yeass, resident of
: C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwa51ya Jodhpur, at

present employed on the post of Computer Operator, in the ofﬁce of Income
Tax Ofticer, Ward-3(4), Jodhpur.

q. 7. -
2 _ (By Advocate Mr. JK Mishra in all the cases)

5 ‘ Yersus

1. Union of India through Secretary, Central Board ‘of Duect Taxes, Ministry of
: Finance, Government of India, North Block, New Delhi. |

The Principal Chief Controlloer of Accounts (Pr.CCA), Centrai Board of Direct
Taxes, New Dehi.

Chief Commissioner of Income Tax (C CA), C.R. Bulldmg, btatate Circle, B.D.
Road, Jaipur.

4. The Secretary to Govt. of India, Mll)l atry of Personnel Pubhc Grievances and

Pensions, Department of Personnel und Training, N01 lh Block, Nt.w Delhi-110
' /’:71, 001.

(S

(OS]

(By Advocate Mr. Varun Gupta for R 1to 3 unc Advocatc Mr. Vlmt Mathur ASGI wuh
r\n}\m Mathur tor R.4)

0OA No. 9172012

1. Gauri Shankar S/o Shri Kishn Lal Maru,
R/o Ward No.18, Naiyon-ka-Mohulla,;
Napasar, Bikaner at present
Employed as Casual Chowkidar, in the'office

Of Assistant Commissioner of Income Tax
(Central), Bikaner.

Mohd. Umar S/o Shri Anwar Ali, R/o Telyeon-ka-Mohulla, |
Near School No.9, Fad Bazar, Bikaner

At present employed as Casual Waterman

In the office of Assistant Commissioner of

Income Tad (Central), Bikaner, :

OS]

(By Advocate Mr. JK Mishra)

Vs

R 1. Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Blcck, New Delhi,
2. The Principul Chief Controller of Accounts (Pr.CCA), Central Board of Direct
- Taxes, New Delhi. :
J.

Chief Commissioner of Income Tax (CCA), C.R. Bmldmg Statate Circle, B.D.
Road, Jaipur.
4. The Secretary 1o Govt. of India, Ministry of Personnel, Public Guevances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

5. Assistant Lommlsslonex of Income Tax (Central),Ayakar Bhavan Rani Bazar,
. .-,Blkaner

' --'_By ;&dvo@ s Mr. Varun Gupta for R 1to 3 & 5 and Advocate M, Vinit Mathur, ASGI
Loith ,z\ukt ﬂ\ \ulun for R.4)




S~/

7%

8

OA No. 172/20:2

1.

(VS )

Gopal Kasar S/o Shri Panna Lal Kasara, _
At present employed as Casual Compuier Operator - - - -
In the oftice of DCIT, C.C.], Udaipur O/o the JCIT - = - .
Central Range, Udaipur. : o

Mukesh Gayri S/o Shri Vardi Chander Gayri,

At present employed as Casual Computer Operator
In the office of ACIT, CC.2 Udaipur O/o the JCIT, -
Central Range, Udaipur.

Harish Lakshkar S/o Shri Labh Chand Liakshkar,
At present employed as casual Computer Operator
In the otlice of JCIT, Central Range, Udalpm

Miss. Pmankd Soni D/o Shri Arunji Swarnkar, S
At present employed as casual Computer Operator . - -
In the otfice of JCIT, Central Range, Udalpur '

Moti Lal Dangi S/o Shri Puraji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur..

Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur. .

OA No, 173/2012

1.

o

2

5.

Pushkar Lal Dangi S/oShri Udai Lal Darigi,
At present employed as Casual Driver

In the office of DDIT, Inv.I, Udaipur

O/o the Addl. DIT, Inv.Udaipur,

Balu Rain Dangi S/o Shri Ram Lal Dangj,

At present employed as Casual Peon,

In the oitice of DDIT, Inv.2. Udaipur O/o the AddLDIT
Inv.Udaipur.

Vijay Lohur S/o Kishan Lal Johar,
At present employed as Casual Peon, in ue office of
the Addl.DIT, Inv. Udaipur.

Poonam Chand Meena S/o Shri Nalayan Lal Meena

At present employed as Casual Peon,

In the oftice of DDIT, Inv.2. Udaipur O/c the Addl. DIT
Inv.Udaipur.

Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat,
At present employed as Casual Sweper, .
In the ofﬁce of AddL.DIT, Inv. Udaipur ;

P \ Kamlesh Verma S/o lat Shri N.L. Vemn
e SOV present employed as Casual Compuiex Operator,

In the office of th DDIT Inv.2 Uda1pu1 O/o the AddL.DIT, Inv. Uda1pur.-

In
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7. Yashwant Joshi S/o Late Shri Mohan L’alji Joshi, .

Al present employed as Casual Computer Operator,

In the office of DDIT, Inv.2 Udaxpur O/o the Addl DIT, .
Inv.Udaipur. o

(By Advocate Mr. JK Mishra in all the above cases) -
Vs. |

I. Union of India through Seccretary, C .lltral Board of Disect j.aXC.S, Ministry of
Finance, Covernment of India, North Block, New Delhi. .

2. The meupdl Chief Controller of Accounts (Pr.CCA), Central Board of Direct
Taxes, New Delhi. ’

Chief Cominissioner of Income Tax (CCA), C.R. Bu11d1ng, Statute Circle, B.D.
Road, Jaipur.
4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

Joint Commissioner of Income Tax (Central Range) 3™ floor, Mumal Towers,
16,Saheli Marg, Udaipur.

(V8]

w

0. :
(By Advocate Mr. Varun Gupta for R 1to 3 & 5.
(None for R.4) '

ORDER

Per: B K Sinha, Administrative Member

These applications  have bgen directed agalnst the  order

No.F/Mo/CCIT/JPR/AddL.CIT (Hgrs) /2011-12/710 dated 31/5/2011 of the third
respondent [Al] and OM No0.49011/31/2008-Estt© dated 1292008 of 4”‘ respondent
[A2]. As these have the same cause of action,i all the applications are disposed of by this

commaon order.

Reliefs sought for:

‘”71‘) That the applicants may be permitted to peruse this jéint application on

behalf of five applicants under Rule 4(5j of CAT Procedure Rules, 1987.

(ii) That impugned order dated 31.5.2011 (Annexure.Al) issued by 3"
respondent may be declared illegal and the same may be quashed. The
respondents may be directed to make payment to the applicant @ 1/30" of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness

allowances i.e, Rs. 292 p'er day as bawc pay w.e.f. 17.2008 and applicants..

K
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 (lii) Thar any other direction. or orders may be passed in favour of the »
applicants, which may be deemedjusg und proper under thefacts and

circumstances of this case in the mteres‘ of justlce. L

(iv) That the costs of this application mcy be awarded.” . o |

T2 All these OAs have been accompanied by Rule 4(5)'ApAplicatloﬁ’f'an‘lfiling the joint

application.. These have-been allowed.

Case of the applicants

3. The case of the applicants in brief is that the applicants were |n|t|ally engaged s

daily wage casual workers to work as casual computer operator/peon etc on the dates

nvd

mentioned agamst their names in Income Tax office along with th_eir educational

qualification as per the chart below:

Educational - -

*5 Mukta Sharma
s}\
2

OA No. | Name of applicant(s}* Date from working
P - qualification Fo
0A 531/2011 i Abdul Kadar MA. 1.9.2004 -
+ Ajit Singh Chauhan BA 1.4.2005
" Bhunveshwar Paneri BA 15.4.2002
* Dinesh Jain B.Com 12.5.2002
- i HiralalDangi 7th i 45,2007
0A530/2011 Nagaraj Meena MA 11.5.2004
Narayan Lal Dangi A 2.2.2010 -
Narbada Shankar Menariya 8th 1.5.2003
1 Narendra Bhatnagar BA 11.7.2007
I Narendra Purbia 11th 22.9.2008 B
| OA529/2011 | Vikram Arya g 1"1.10.2007
Ramesh Kumawat BA 2.5.2002
i Prakash Harijan 7t 42,2002
| lswar Lal Prajapat BA 1.8.2005
. Amba Lal Meena ‘ o 2.1.2004 °
OA532/2011 | Manish Rawat B.Com 122004 -
. i Manohar Singh Meena gt 24.11.2010
/| Padmesh Sharma MA . 1 1.9.2007
' Praveen Sandhaya BA 1 21.10.2005
Pushkar Choudhary BA 1.4.2004:
0A533/2011 " ' Vijay Singh Chouhan g . | 24.11:2001
“Vinod Kumar Chouhan e | 1102001
" Yogesh Meena :‘: 106,200 .
=== | Kishan Lal Meghwal « ¢ t 17626057 -
f \ BABEd | 1102007
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. Naresh Menaria

1.7.2007

| , BA
:, ~ Pankaj Joshi ‘ BA 1.3.2007
; ~ Prashant Singh Ranawat MA 1,10.2001
! Rekha Gehlot 4t 1.5.2007
} . Rugesh Dangi 8th 1.1.2005
’ 0AS535/2011 - Tejilal Meena gt 2753014
i Tilkesh Soni MA 1.7.2007
i Yashwant Purohit oA 1.2.2004
;’ Niranjan Nath B 13,7.2001
| Dinesh Harijan 20.12.2004
Lo .. .| Kishan Lal Dangi 9th 1.7,2006
j A 536/2011 Ravi'Shankar Bagoria BAIInd . 5,12.2008
{ * Sashi Kala Gari Saksar 5.6.2002
;  Vishram Bairwa 12" 2.3.2002
‘ Bajrangi Yadav gth 6/2004
;___ T = __ Mahendra Singh Rathore 12th 12.4.2006
| OA 537/2011 Sohan Lal Dangi gt 1.7.2007
) Sonali Patwa MBA 10.1.2005
/’7 Sonu Chouhan gth 1.8.2005
* " Vardi Chand Dangi 5t '5,6.2002
o Varsha Mehta B MA MBA 20,9.2004
[ 0A'538/2011 ' Jal Singh Sarangdevot BA 1.6.2002
. Jaswant Singh BA 16.6.2008
" Kamilesh Kumawat llnd year BA ‘| 21.6.1999
| Kanhiya Lal Dangi gh . .| 6.11.1995
L _w'i:VK|shore Kumar Yadav 8th 11.4,1995
| 0A53§/2011 . Kuldeep Singh g™ 1.2.2005
i - Mahesh Chandra Kulambi BA 1.6.2002
. Mahesh Nagda MA 1.6.2002
" Manish Sanadhya BA 1.3.2008
'___ ~ Manisha Sharma o MA 15.4.2002
. OA 540/2011 Rajesh Rathod (Sunil) g 1.1:2001
5 . Rajmal Mali 10th 4.4.2008
" Smt.Geeta Bai Saksar 1.4.95
! . Sohan Lal Meena 7th 20.12,2004
; | Sunil Sukhwal o 1.12.2006
| 0A541/2011 | Ambalal Gameti 70 25.11.2004
1 : " Deepak Dangi o 17.3.2007
' ! Dharmendra Kumawat DipEngg. . - "5,1.2004
! * Gopal Dangi 10th 7.7.2007
« " Jumme Khan Pathan 12th 1.6.2006
. QA 542/2011 ' Devilal BA,PGDCA - | 1.7.2009
| »  Poonam Chand 12" 30.5.2002
|  Ashok Kumar Sharma MA B.Ed: 19.11.2009
T . Barma Meena Sth 16.5.2011
i OA 560/2011 ' Gaurav Sharma MA - . | Nov.2007
’ * Manish Sharma B.Sc (Maths) Nov.2007
a sth ;- | - -
! Bhanwar Lal Mund " | Aug, 2004
0A 498/2011 SanJay Kumar Kumar BA 27.10.2006
; Sarwan Kumar 5t .| 30.4.2007
Dmesh Teji MALLB " "~ 1.8.2003
BA 1.7.2006 .
5th

1.4.2004
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} 0A 499/2011
|

OA 0A500/2011

OA 501/2011

A 502/2011
|
|

| OA 511/2011

0A512/2011

; 0A518/2011
i
|

| 0A519/2011
|
i
i

i
H

|

| OAS517/2011

| 0A'523/2011
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. Rajendra Gurjar gt 14.8.97
' Harisraj g™ 3.3.200%
‘Gautam Samariya g 5.12.2001
- Narendra Singh 10th 1.5.2007
' Shailendra Shankhala MA 14.5.1997
Alok Vyas BA 18.9.2001
. Gulab BA 5,12.2001
- AmitPandit B MA 3.7.2002
Lal Chand Nath BA 6.5.2002
‘Amar Singh gt 16.10.2008
Iswar Sharma 10" 3.3.2003
Sharwan Bhati gt 13.8.2007
Lalit Kumar BA 12.5.2008
' Lalit Gehlot g® 3.9.2001
" Tulsi Ram gth 2.5.2002
Sharwan Vyas MA 1.120039 -
__Smt.Bhanwari Devi gth 17.5.2000
Kailash Kumar Chawariya 2% 1.1.11996
DlﬂtSh Valshnav 10th 13.4.2009
' Vand Godara BA Oct 2003
Ramesh Soni B.Com-~ll Yr 20.2.2006
. Randhir Kumar BA -14.10:2008
Subhash Chander MA April 2002
Sohan Singh 3 10th 15.1,2007
Mohd Ifran g" 25.2.22008
. Vikram g 10t 22.2.2008
Ratan‘Lal 3th July, 2002
Kishore sth July, 2002
» Vimal Kumar Swami MA 1.12.2005
Krishan Kumar Kansara 12" 1.1.2007
. Madhuri Sarswat BA 1.8. 2008
<hravan Kumar Shankhla BA 1.2 2107
" idahender Singh Parihar gt 2932007
Ravindra Kumar 8th l.1.2QQS
" Sharwan Kumar Meghwal gh 1.4.2002
Hari Prakash Suthar B.Com 11.12.2003
: Rajesh Kumar Jhungh sth 3.3.2003
Mahender Kumar Ramawat MA 3.12.2003
“raveen Sharma BA 3.12. 2"04
Sukhvinder Singh 12th 28 11 2003
. Kamal Kishore Swami B.Com 2452001
" Shiv Kuamr Swami BA. 1.5.2005 &
" Jitendra Jhungh g 7.4.1998
Ram Swaroop Meena 7" 13.9.2001
~ Nirmal Kumar Kheriwal MA 8.10.2001
Raj Kumar Barupal ) BA __11.4.2604
’ Jitendra Singh Rajput BA 30.12.2010
i Jiten:ler Sharma BA 1T 24.8.2009
.| Ratan Lal Sen M.Com 2.12.2002
\ Visha: Kumar Modi BA '29.3.2001
Abdu» O@_di[__ o o BA-I| 13.10 200% ]

T ——
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| 0A 5242011 | Raj Kumar Mali - B.Com(U/S) | 24.8.2009
| - Bharat Kumar Modi Dip.in Inf.Tech | 21.5.2010
‘ ! BSCIT a
j » | Gaurav Chouhan Hr.Sc. 14.3.2011
[ ' Pushpkant Sharma 2.1.2002 |
| 0A 16/2012 ' Yashwant Kumar Rawal 10" 1.10.2008
(0A77/2012  Ram Sagar Meena JR S T
0A 91/2012 Gauri Shankar g 1.1.2002
~_ Mohd.Umar - 1ot Aug. 2607
- OA 172/2012 ~ Gopal Kasara MA DLL 21.2.2002
Mukesh Gayri M.Com.BEd | 18.6.2002
;  Harish Lakshkar BA, Bed Aug.2008
. Miss.Priyanka Soni B.Com.B.Ed Nov.2008
| . Moti Lal Dangi 7" Jan.2002
t_ "Roop Lal Dangi o 8th Aprii 2002 N
"OA173/2012 . Pushkar Lal Dangi o 10% 1.6.2006 S
) ; . Balu Ram Dangi B ] 6.6.2007 '.
a2 ' Vijay Lohar Al 1.4.2008
Ny * Poonam Chand Meena o 5.6.2007
; Smt.Sushila Bai Sonawat seml.Ll 1.7.2005
| Kamlesh Verma e.com Aug.2007
i  lvashwantJoshi MA Dip-Computer 8.6.2009
OA 386/2011 Anil Kumar Solanki BA Il 27.6.2002
Deepak Parihar BA 6.8.2007
. Purkh Das BA Ist .1 20.12.2001
| Prem Prakash Sahu BA . 24:7.2007
0A 387/2011 Jaideep Solanki BA 19.9.2002
Bhawani Singh BA Ist 20.7.2002
Mahaveer Singh MA 26.6.2008
Rakesh Puri 12" 6.8.2007
Surendra Bhati BA 4.8.1€99
_ | Shankar Lal Parmar ‘MA 18.2.2002
' 0A 482/2011 Tabish Anwar 12" 18.6.2007
Jagdish Singh Rathore BA 1.4.2003
Rajendra Kumar Parihar BA 6.7.2002
Kannaiya Lal BA 21.8.2004
Vipul Tandan B 5.10.2006
' Ramesh MA 1,11.2007
Raju Ram Mali 5th | 1.4.2009
t Narpat Lal Parihar 9th 1.2.2003
{ Hitesh Chandra 9th 1.1.2003 |
| Smt.Lalita 9 th 25.8.2003
! Jitendra Kachawaha BA 15.10.2002
' Deep Singh BA 42,2002
Ugam Singh BA 25,11,2002
Kushal Singh BA 25,10.2002
| | paulat 8th 23.11.2006 B
OA 485/2011 Praveen-Singh 12 th 1.16.2002
| Mahendra Singh 8 th 15.5.1997
Suresh Kumar 8 th 1.12.2008
\ Ssatveer 8 th - | 21.6.2007
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' 0A 464/2011 Arun Kumar 8 th 1.5.1996
1 Santhosh Kumar 8 th 7.12.2007
' Raju ] 5th 20.5.1997
; Mahendra Gurger 8th 6.8.1997
’  Chandra Prakash BA Pass 1.5.2002
. __ . . .DeepaRam BA Pass = Sept. 2007
. OA465/2011 . . Gopal Lal Prajapat 12 th pass 1.9.2006 -
| { Anandi Lal Saini 12 th pass Jan 2008
Tikam Chand Sen 10th pass | 18.2.2003
S _Hukam Chand Sainj 12 th pass 22.7.2007
0A466/2011 Manoj Kumar Bora { Not indicated | 15.3.2002
N ' ‘ ’ M.Com
Satyanarayan Kansara M.Com August, 2005
" Nitesh Tolawat . 8th . Dec. 2006
Narendra Meena ’ 10th 9.10.2007 *
‘ _ ) ' Laxman Singh 116102009
OA467/2011  Chandra Prakash Not -'24.82009
| y o ' mentioned ¢
- ' Bhanwar Lal Chaudhary .do. 28.8.2005
; | Lalit . 10™ pass 1.1.2008
T | Smt. Lalita o 12" pass 12.4.2004 :
| OA468/2011 | Inder Singh Chauhan 12 th 13.1.2000
' Pradeep Singh 8th 19.3.2008
' Amrav Dan Charan BA |:8:1.2002
Manisha BA | 10.7.2008
4, The applicants contend that they were engaged on daily wages they have been

%

,-:t% ¢

ey

"‘

primarily perforrning auxiliary office duties from time to time as per the orders of their

officials in charge on full time duty of eight hours a day. There is no difference between

*department [A3] which inter alia provides that where the nature of work éntrusted to

giasual workers and regular employees is the same the casual workers may be paid

at the rate of 1/30th of the pay of the mirimum relevant pay scale ,r:lus dearness

allowance for work of eight houts a day. Where the work being dorie by the casual

workers is different from the work done by a regular employee tH-e casual workers may

be paid only the minimum wages notifie] by the Minrstry of Labour or the State

o

Government/Union Territory Administration, whichever is higher as p-er the minimum

T




wages Act, 1948. Where a Department»i;; already paying daily wages at a‘higher rate
the practice is to be continued with the ;}pproval of its Financial Advisor. The casual
workers are to be paid weekly off after sr< days of continuous wor:lé.;’ The DoPT issued
another circular dated 10.9.1993 relatigﬁzg to the grant of ten’ipbrary status and
regularization of casu;c;l- workers underlthe; dgré‘cfives .o.f t-P;e' IPr.i.r;cipz;il Bench of CAT dated
16" Feb. 1990 in the case of Rajkamal an’d others Vs. Uol. [A4]. The guidelines dated
7.6.1988 wou.:ld continue to hold good sirqﬁltaneously. Accordingly the applicants were
being‘.paid wages at the rate of 1/30™ of 'tHe minimum of pay plus DA and it has been
| | ) periodically revised. The 'gl-jidelines of the;DoPT for merger of the 50% of the DA with
basic pay dated 31.5.2004 have also been put into effect in respect of the applicants.
[A5]. In sum and substance by the time we reach 1.10.2010 we fin.d"-that the applicants

have been paid Rs.292/- per day [A8].

5. The grievance ‘of the applicants arises from the fact that the respondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recommendations of the 6t
Pay Commission are applicable only to the Casual Labourers conferred with temporary

status and are not applicable to the casual workers without temporary status. The same

order withdraws the earlier orders and directs that the applicants be ﬁéid at the rate of

(_ Rs. 164/- per day where the nature of the v}érk of casual workers is the same as that of

_regular emponées. The applicants have come to this Tribunal against the afore order
Al ' ’

_w— [Al]. Thelearned counsel for the applicants contends that the impugned order is based
upon a directive from the Ministry of Personhel Public Grievances and Pension vide its

s O Hate 12.9.2008 that the 6™ Pay Comm'is-sgon recommendations is only applicable to

N

,.al"“vix‘./,,?rk;érs with temporary status. The learned counsel for the applicants has
Yoo :

) hal_{gued t_ha ‘the” applicants were doing the same work as the regular workers and

o

i:“f _.\coq;jnued to do so. The 6" Pay Commission. Raport does not exclude,ther specifically

L

i
ey s "‘wa'-\?\

\and-had'it been so it would have amounted to drawing distinction between the same
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categories of‘workers violative of Articles 12 and 21 of the Constitution. They are being
treated as separate classes without there 'f-fb""eing any intelligent differentia, amongst the

same. The applicants have also referrect io the case of Surinder Singh Vrs. Union of

- India AIR 1986 SC 584 and contend that the matter is-no longer integra with the passing

of the afore mentioned judgment.

Case of the reSbondénts

6. The counsel for the-respondentsi'ﬂhas fully contestea the OA. ‘The pf‘jncipal
argument of the~resbondenfs is that Do‘i;i_' OM dated 10.9.1993 [AS] was issued in
pursuance:df judgment of Principal Bench Bf CAT dated 16.2.1990 t_o.tjﬁ,e'ant temporary
status and regularization to those casual iébour who were employed atithat point of
time aﬁd haé rendered one year of contiélijous service in Central Government offices
other than :in the D’_epartments of Tele‘i&)m, post and Railw'éyé,_ : i’he DoPT had
subsequently issued a clarification vide ONI N0.40011/6/2002-Estt© dated 6.6.2002
clarifying that the scheme relating to the g;ant of temporary scheme as 22r order dated
10-09-1993 is not an ongoing scheme but.irather one one time dispensation to those
who had been given temporary status on coimpletion of 240 days of work or 206 days in
case of offices having 5 days week. It was further clarified that those who had been
granted tempﬁ_érary status would not be st":rlilpped of the same but the those who have
ioined the service on a subsequent date caﬁpot seek to derive advantage of this order

~a. M.

for grant of temporary status . The nature tj;" work of these emplm;gés;is different and

N

as such they are being given wages at the E_)ighest of the minimum wages at Rs. 164/-

per day. Th;(: OM dated 12.9.2008 has bqi‘en misinterpreted by the applicants as it

t_’\waﬁg s under the instant scheme on t;h',e basis of the scales of Group D employees

b ot




Facts in issue:

7. After having gone through the plazdings of the parties and listen to their oral

submissions the following facts in issue emerge:

(i) Whether the applicants have been performing the same nature of
duties as the regular emplo; rees?

(ii) Whether the reduction of wages as has been ordered vide the impugned
order [A1], violates Article 14 and 21?

(iii)  What relief(s) if any could b granted to the applicants?

“‘;
Findings

/7 . Whether the appllcants have been perfomwng the same nature of dutles as the regular
T employees?

8. The recruitment of casual workers;zfﬁnd personé on daily wages was reviewed in
the year 1995 on the basis of which the Départment of Personnel anﬁ'?‘raining, Ministry
of Personnel Public Grievances and Pensions, issued OM No. 490i4/2/864Estt© dated
7" June, 1988. | This OM started by recogné;zing that persons on daily wages should not
be recruited for work of regular nature bui;:: only for work which‘ is casual, seasonal or

intermittent by nature for which regular posts cannot be created. The OM further

provides:

- o o ‘ s

(iv) Where the nature of work Eéntrusted to the casual workers and regular
\ employees is the same, th2 casual workers may be paid at the rate of
T '1/30™ of the pay at the ininimum of the relevant pay scale plus
dearness allowance for work of 8 hours a day. '

-in cases where the work done by a casual worker is' different from the
work done by a regular employee, the casual worker may be paid only
. the minimum wages notified by the Ministry of Labour or the State:
-\, Government/Union Territory Administration, whichever is higher, as per
Al _the minimum Wages Act, 19:18. However, if a Depdrtment is already
.  paying daily wages at a hrg er rate, the practice could be continued
with the-approvai of its Fincncial Adviser.
Where work of more than cne type is to be performed through the year
- —hut each type of work doe:: 113t justify a separate regular employees, a
‘multifunctional post may b created for handling those items of work
- with the concurrence of the \V'inistry of Finance. ;
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9. In the year 1993 the Principal Bench of Central Administrative Tribunal delivered
a judgment on:16.2.1990 in the case of Ra)'kamal and others Vs. Union of India and

)

others (1990} 13 ATC 478 therein It iss ued .certain directions to the.Govt. of India, as

g.,v.:g i ¢
{«

under:

o i
it

“29. In the light of the foregomg, the application is disposed of with the
fol/owmc findings; orders and d/rectlons. S

(i) We hold that the present pract/ce and procedure followed by different
nun/str/es/departments and the offices under them in the mattgr of
gngagement, dlsengagement and regularization of casual Iabourers on
tire basis of their separate s ength of staff results iir.inz quam‘les and
ihjustice. The Government 01 India, except the Mm:atry ‘cf. Railways,
should be treated &5 a smgle unit in the context of engagement and
regular/zat/on of casual Iabourers

(ii) The impugned orders dated 12th October, 1989 passed by the
respondents, are set aside and quashed

(iii)  The respondents are directed! to continue the services of the applicants
as casual laborers in the reguiar vacancies in the post c* :Group D arising
in the Ministry of Food and Clwl Supplies and iits offlces at Delhi and to
conS/der their regularization i I_Q such vacancies;

(iv)  In case, no vacancies exist in ‘the Ministry of Food and Civil Supplies and
its offices, they should be adjusted against the vacancies of Group D
sta_ff, in other m/nlstr/es/departments/attached/subordmure offices for
appointment in accordance with the scheme directed to be prepared as
mentioned in paragraph 21 above.

" (v) The respondents are directec not to induct fresh recruits as casual
lebourers through Employment Exchange or otherwzse ove: ‘looking the
feferentlal claims of the appllcants and

(vi) The emoluments to be given'to the applicants till thelr reaularization

should be strictly in accordance with the orders and instructions issued
b y the Department of Personnel and Training. After their regularization,
they sha/l be paid the same pqy and allowances as reaular employees

hereafter directing.the resp:_mdents that the status quo as r=gard the

pntinuance of all the four applicants as casual labourers, be
a/nta/ned is made absolute..

g-

that the recruitment of casual workers would continue as“¢@iainga in OM dated

3
.

7.6.1988. On;3l.5.20'04 the DOPT issued a revised OM vide No 49014/5/2004-Estt©

P8

directing lwwérger of 50% of the De;&.rnésls A!!_p‘wance with basic‘pay for c¢draputation of

daily rates of wiages of casual labourer as under:

;

T~




PRIES
e

’.Ll
[ “The undersrgned is d:rectua to say that references have been

. received from various-.quarters s«gr_ *king clarification whether 5025 of
Dearness Allowance merged with: basic pay to Central Government

employees w.e.f. 1.4.2004 vide Ministry of Finance, Department of

Expenditure OM No.105/1/104-IC dated Ist March, 2004 would be

admissible to casual labourers foz the purpose of computatron of
thefr ;Iatly rates of wages,

[N an
FET

The matter has been considered in consultation with the
Ministry of Finance and it has beeal,;decided that 50% of the Dearness
Alloviance merged with the basic pay will be admissible to casual
labourers with temporary status. crhd also to casual employees who
are entitled to daily rate of wages. Mleth reference to the minimum of

© the. pay scale for corresponding legular Group D official w.e f Ist

April, 2004 for the purpose of computat:on of their daily:tates.of

' // " wage; The casual labourérs entitled to daily wages not linked to the

o miniraum of the pay scale plus Dearr:ess Allowance for corresponding

Group D employees or casual work:2rs/cantingent employees engaged

on part time basis shall not be entitled to the above benefit

v

- This issues in concurrence wrth Department of Expendlture lC
UO No.105/1/2004-IC dated 19" May, 2004.”

11.  On the basis of the above crrcul:‘m the respondent No.5 issued OM dated

i

. 9.7.2007, the relevant part of which reads as;vfolIOWS'

li

“In accordonce with the instruction:laid down in the Depdrtment of
Personnel & Training Om No.49014/2/86-Estt© dated 7.6.1988 read
with JOPT Circular No.49014/5/2064 dated 31/5/2004,,sunction is
hereby. accorded to the payment of .casual workers paid on dqily wage
basis, where nature of work is the sqh,re o that of the regular employees
at the rate of 1/30" of the pay at the minimum of time scale of pay of
the Greup D staff plus Dearness Pay plus dearness allowances, ie.,

1/30" of {Rs.2550/+ Rs. 1,275+ Rs. 1 103 25/1338.75 ie., Rs. 164/ prday
\<~ for 8. l:aurs of work a day. :

1-3, -i 5;}1,‘ i

&2, Inc :ases where the work done byzzasual work is different from the
work dene by regular employees, tige__ daily wages payable will be Rs.

144/- per day in terms of Dy.Labour;Welfare Commissioner (Central)
commuriication Ref.No.Dy.LWC(C)/NI'/‘R/2005/4000 dated 30.9.2005.”

12, The re:pondent organization acknowledged' that the WG.‘rkabeing-done by the

(m

= applicagts was the same as that of the regular employees and they were not casual
7 \“‘:‘\‘ ~
'a \ly wages performing different: cet of casual duties.- In recognition of this .
: A = . a\ ik ;
I fact admrtted;‘ the wages being paid to the ;applicant were further revised vide letter
% T S E ,n— ;: .
_j :




No. CC/JPR/ZO')S -09/2773 dated 12/17th November 2008 and Letrer No,CC/IPR/2010-

11/289 dated 18" October, 2010 [A7& A&; The later brought up the payment to be

made to such employees to Rs. 292 perfl’day on the basis of the above formulation.

The applicants submitted a represe'ntatiq;ri to the respondents' whe‘re‘in they have

detailed the work being done by them as p:i;é'_r the Circular No.22 dated i8.1.2011 under
the multitasl%i‘ng scheme. it is interesting t:) note that the work invgivéi a much larger
vista than what is ordinarily done hy ar%;;average employee a‘r.xg-"whicﬁi'fi-‘no regular
L o 4
empioyee we'uld normally agree to do. lt varies from maintenance of the records,

r"q- g P

‘photocopyme, mght and guard duty, drlvmg vehlcles watering the plapts, to itention a

iy

few in additivo'n they are also reguired to do dete entry, typing ofg”!"e't'tersﬂand return
feeding and ;;rocessing. The applicénts in thlS representation admitted that the scheme
of Casual Labvoure[s (Grant of Temporary Stemtus and Regularlzauon) was or%ly applicable
till 1993 but they made request to t‘we effect‘ that the Ministry shceld be asked to revise

this scheme.

13. Admittedly, the Scheme“c-f 1993 was a one time dispensation. This issue has

Ly

been dealt wnth in a decided case by the Hon ble Supreme Court Umon of India Vs.

Mohanlal and cthers, (2002) 4 SCC 573 and held as under: s '

"6 Clause 4 of the Scheme IS very clear that the conferment of
’temporary status is to be given to ‘the casual labourers who were in’ *
employment as on the date of commeﬁcement of the Scheme. #30me af
the C: “rtral Administrative Tr:bunala took the view that fhis*is an
ongoing scheme and as and when casual labourers complete; 240 days
of wotk in a year or 206 uuys (in case of offices observing 5 days a
week), they are entitled to get ’tempo*ary status. We do not thing that
clau.,e 4 of the Scheme envisages it as an ongoing scheme. In order to
aacqu:re ‘temporary’ status, the castul labourer should have been in
employment as on the date of commencement of the Scheme and he
5!1{1? Yd have also rendered a contuuous service of as ;eds: oneyear
whm means that he should have been engaged for a penod of at least
f' :(J!tdays in a year or 206 days in ccse of offices observing 5 days a
wc{;.’/k From clause 4 of the Scheme, it does no appear to be a general
ﬂ/delme to be applied ;jnr the purpose of giving ‘tempcrary’ sta: tis o

aII the casual workers, s and when they complete one year’s




continuous service. Of course, it is op to the Union governrnent to
formulate any scheme as and when itis found necessarythat the casual ‘
labourers are to be given temporar.y s “
absorbed in Group D posts.

lndla WP(CT} NO.86 of 1999 (Cal)(DB) feld that cIause 7 must be readl y
a manner in which it does not render'it' unconstltutlonal “;The employers :
cannot at their whim dispense with ihr{-’ services.of the casual labourers: .
who have acquired “temporary’ status. The entire object of the 1993 -
scheme was to regularize aii casual workers. To allow such uncanahsed :
power of termination would also defeat the object of he: Scheme, -
D/spensrng with the services of a casual Iabourer under cIause 7 in our ‘
view, could be for misconduct etc. :

)

’
9. Having regard to the general scheme of 1993 we are also [}

that’ the casual labourers who acquue ‘temporary’. statu_ cannot be'-
removed merely on the whims and fancres of the employer. If. there is-
sufficient work and other casual lab: aurers are still to be employed by.
the employer for carrying out the worl., the casual Iabourers who have :
acquired ‘temporary’ status shall not ke removed from service as per
clause 7 of the Scheme. If there Is Ler ‘ous misconduct or vioiaiion of
service rules, it would be open to the employer to drapens with. the. .
services of a casual labourer who had. arqwred the ’temporar tatus.”

.

payment of daily wage workers should be m*;atfe. .

" Hon'ble Apex Court in the case of Surinder qu 1 and another' Vs: Th "Eng:‘ eer-in- Chlef,

CPWD and others, AIR 1986 SC 584:

same argument and also contendea that the doctrme of
¥y for equal work’ was a mere abstract doctrme and t

The Central Government like all Jrganlsm of the State /sf

. conmmiitted to the Directive Prmcrplr - of State Pollcy and Art 39.
S enshrines the principle of equal pu 7 or equal work In Randh/r?
T Singh Vs. Union of India, (1982) ¥ SCR 298 (AIR 1982 sc 879)-
. this court ha occasion to expla/n 1fe observatrons"" in Kishori

14.  Now we come to the question that Nh at is the lgvuiding,prllng,lplé';whe_reby_ the .




Mohan Lal Bakshi V ,Union ‘\of India (supra) and to point out
how the principle of equal” pay for"'equal'work is not an
abstract doctrine and how it is a vital and. wgorous dactrine
accepted through the worlc port:cularly by - all sociulist
countries. For the benefit of those.that;do not seem to. be
aware of it, we muay pomf ut ha the, dects:on in “Randhi:
Singh’s case has been followed in many number of cases by
this Court and has been affirmed by a Constltutlon Bench of *
this Court in D.S.Nakara V. U_"l:m of India (1983) 2 SCR 165: AIR -
1983 SC 130. The Central Government the State Governments
and likewise all public sector undertakmgs are expected to
function like model and enllgntened employe.sa" d:_ar uments
such as those which were advanced before us that the
principle of equal pay for equal work'is an abstract doctrine
which cannot be enforced in a court of law should ill-come o
from the mouths of the Stcite and the State Undertakings. We TN
llow both the writ petlt/ons and direct the respondents as in

he Nehru Yuvak Kendra’s case (supra) to pay to the petitioners

and all other daily rated employees, the. same salary and

allowances as are paid to, regular and permanent employees

with effect from the date ‘Wwhen . they: were. respectlvely

employed. The respondents. will pay to each of the pet:t:o 1€rs

a sum of Rs. 1000/- towards their costs. We also; récord our

regret that many employees are “kept 'in  service on .u

temporary daily-wage bo_s/s without their services being

regularized. We hope t 'llat the Government will take

appropriate action to regulurlze the services of all those who

have been in contmuous employment for more than six

months

15. On the basis of the aforlesaid discuselons we reached the Conclusion ~the

payment of wages to the daily wag§ 2mployeves dié'ch'argihg the duties of a regular

employee will continue to be governec by the provmons of OM dated 7 6.1988 desplte

the fact that the OM dated 10.9. 1993 has been deemed to .;e’a oyne time dispensation._

b

: "»lsupra), the prmCIple that
A

EPX

N _ N 4
‘c}nce attained the status of a ¢ cmporary itis weII protected only \:|O|a..E‘ to the condition e

\\\

such employee is found guilty of mlsconduct when hIS servnces can be dispensed

_——_



pne stroke.of | pen What the applicants wérv,: doing earlier they continue tq]do 50

_to be the same.

being asked to:"do the work of cleaning and watering the -plants. In fact'theyere doidg
more. The natiire of the duties being perforn%c{d by the applicants has not un‘dergone a

t:hahge by virtue of the mere fact the impugnéd circular has been issued by the D’oPT,;lt

"o

is well recognized that a circular from above does not changed the ground tealities_irt

effect. Where the applicants have been perfo'r.ming the duties of a reguilaill'yfemplbye'e, or

more and continue to do so is a fact their sta';‘:'{;i:s cannot change'overni_ght by,_the rﬁej’e e

-

. fact that a c1rcular has been issued by a supenor authority. The third conclusnon is that

. by issue of the: lmpugned OM dated 31.5. 2011 [Al] the material facts are not altered by

~

b

even after the issue of the impugned OM. fA',s already held that where tﬁle»._iq‘ature of

Whether the reduct/on of wages as has been' ordered vide the lmpugned order [A1] is
violative of Artlcle 14 and 21?

16.  The doctrine of equal pay for equal work is well enshrined in our Cd_nstitution

articulated through Article 14. This article for the sake of convenience needs to be

§

reproduced.

Article 14 Equal:ty before law:- The State shall not deny to any person equallty
before the law or the equal protection of the laws within the territory of Indla

“and has been'the corner stone for so many judgments /decisions of various courts more

‘i

so of ths Hon'b",le Apex Court. It is also to be noted that it forms a part of the basic
frame work of the constitution as enunciated in His Holiness Keshvanand Bharti




BN
—70- V once one is iused to :a higher set of incon?}z it is difficult fer him to: uc‘:;rtail one’s
re_quirements:t_-;p a lower income, | ‘- )
18 “tis also significent to note thf’éf_‘t‘:vno show cause‘ nofice has.beej"n issued to

+.the applicants before reducing their daily wéées structure. While certainly the services

~‘._;;of the applicants as deq{cided in the case oﬁf’Union of India Vs. Meh'anlel and others,
(supra) can be dispensed with one morii;crh’s notice by means of_.é termination
simplicitor. For reducing or altering the Wage structure to their dlsadvantage will
require prior s’\ow cause and giving them oeportunlty of belng heard. The principle of

audi alteram "partem is inviolate in such ca‘_ses. In any event, such a reduction isnot

~ . T

justified in the.cases in hand. : o | {:‘ﬁ;
What relief(s) if any could be granted to the dpplicants?

19. Answer to the first two questions which go'in favour of he applicants, obviously, pefsuade
' : }.i \
the Tribunal to answer this question too in their favour. In view of the discussions on the above

issues we con{e;to the conclusion that the unileceral actien of the respondents in reducing the
wages of the aé}ﬁlican‘ts without having given th=n an opport'unity to show cause-‘is violative of
not only the coristitutional provisions but also tﬁe principles of natural justice,.;,l_tﬂ-_i}:h_ence/'bad
under law. The following reliefs are, therefore, ’o:'.lirdered'

() - Theimpugned order dated 31 15,2011 [Al]is hereby quashed.
() The respondents are dlrected to continue making payment to the
“‘gpplicants @ 1/30th of the pay at the minimum of the time scale of the
Group ‘D’ staff plus dearnqu allowance ie., Rs. 292 per days as basic
- ay w.e.f 1.7.2008 with all consequential benefits.
'I'o modification of the OM dated 12.9.2008 is warranted as the legality B
~of the OM has not been in challenge nor would the same be necessary
for granting the reliefs (i) and {ii). ; _ :

‘tio order as to the costs. _ ,
e
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